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Applicant, Niranjan 3wain, s5tained 

a heart attack after his reti-enent. He bed 

to qndergo a P.T.C.A. predure for insl1ing 

a Stent on the wall of hi s heart. 4ider the 

pied ica 1 Tbur se nt .ic herne, exoc n se s incurred 

in getting the treat-nentin question,  is 

liable to be reimbursed • et the same having 

not been reimbursed, the Applicant has 

appr oacht3d this Tr ibuna 1 by £ i Ling the pre sent 

Original 'pp1ication tinder Section 19 of the 

-Ad-ministrative Tribunals t, 1985. 

It appears,because the claims were 

pressed late, the Re sporident Organization 

has not entertained the sane as yet. Merely, 

because, there was a dely in levying the 

claim, the Department should not be too much 

hyper technical ingranti.ng  relief to the 

poor ailing man. The Departient should ver ify 

as to whether actually the said expens were 

incurred in cirse of get:tinq that treatment 

in a medical college hospital at Cuttack. It 

appears a ikofessor of Cardiology aninistered 

the treatment ob the Applicant, which factrn 

can easily be verified by the Department from 

the medical college hospitalin question. 

Theref ore, without lookinc to the aspect of 

delayed SuniSsiOn of the medical reimburse-

ment claim, the Respondent Oruanization 

should qive sympathetic cDnsieration to the 

unfortunate case of the Applicant and grant 

him nece ssary re lief/reimburse rnent benef its. 

With the aforesaid observation and 
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direction, this Ciginai Application stands 

disposed of. 

$end cojes of this order to the 

Respondents and free copies of this order be 

given to Mr. 	 Li. Crnsel apearing 

for the AopLicant and to Mr. .B.Jena, Lid. 

Additional 3tanding Cnsel for the Respondeflt 

(ganization. A free cy of this order be 

also sent to the Applicant in the address 

given in the Xiqinal App lication 
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